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THE DEPUTY MINISTER IN THE 
MINISTR Y OF SH1PPING AND TRANS-
PORT (SHRI IQBAL SINGH): (a) and 
(b). No, Sir. 

it ~  ~  ~  ~ I 

'Ulng of a Suit by Kandla Port Trust 
allalnst bbri B. T. Ablcbandanl 

1872. SHRI GEORGE FERNANDES: 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state: 

(a) whether it is a fact that the Kandla 
Port Trust has sanctioned a sum of Rs. 3,000 
to file a dcframation suit against Shri B. T. 
Abichandani ; 

(b) if so, when was the amount sanc-
tioned ; 

(e) "hat were the circumstances in which 
this amount was sanctioned; 

(d) whether the case has been filed 
against Shri Abichandani ; and 

(e) if so, on what date? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF. SHIPPING AND TRANS-
PORT \SHRI IQBAL SINGH): (a) No, 
Sir. 

(b) to (e). Do not arise. 

Clalm.ng of Travelling Allowance by 
Chairman of Ksndla Port Trust 

1873. SHRI GEORGE FERNANDES: 
Will Ihe Minister of SHIPPING AND 
TRANSPORT be pleased '0 s.ale : 

(a) whether it is a faci Ihat the Chair· 
man of the Kandla POI t Trust claimed 
travelling allowance even without undertaking 
journey; 

(b) whether it is also a fact that even 
thoullh he had received a complimentary 
I. A. C. ticket. he had subsequently claimed 
that money f. om the Port Trust ; 

(c) whether it is further a fact tbat the 
Cbairman den.ed baving submitted such 
a false claim; 

(d) wbether he has since admitted 
having received money under false pretcoces ; 
and 

(e) to (e). Do not arise. 

Complaints against CbalrmaD of Kandla 
Pori Trult 

1874. SHRI GEORGE FERNANDES: 
Will the Minister of SHIPt'ING AND 
TRANSPORT be pleased to state: 

(a) whether he has been receiving com-
plaints against the Chairman of the KaodlB 
Port Trust from several citizens of Gandhi-
dham, Kutch; 

(b) if so, the nature of the com-
plaints; 

(e) the action that has been taken on 
these comp'aints ; and 

(d) the action proposed to be taken 
aaainst the Chairman fM the various com-
plaints made against him? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF SHIPPING AND TRANS, 
PORT (SHRI IQBAL SINGH): (al Tbere 
have been some complaints against the Chair· 
man of the Kandla Port Trust received from 
Kandla. 

(b) The complaints generally contain 
allegations of illefficieDcy aDd administrative 
irregularities. 

(c) The complaints were vague in most 
of the cases. Such of the comp/ainlS which 
were verifiable have been examined and found 
to be unsustain able. 

,d) Does not arise. 

C. B. 1. Inquiry agaInst Communalism and 
Parochialism In Natlooal Coal Development 

Corporation 

1875. SHRI GEORGE FERNANDES ~ 
Will the Minister of HOME AFFAIRS be 
pleased to state : 

(e) if so. what action Is proposed to be 
taken apinlt him ? 

(a) whether the National Coal Oraani-
sation Employees' Association, Rancbi has 
written to tbe Home Secretary on June 22, 
1970 demanding a C. B. l. or other bi@b-
powered inquiry Into the attempts by certain 
intereSled groups to foment communali,m 
and parDchialism in tbe National Coal 
Development Corporation; 
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(bl If so. whether any steps have been 
taken to investigate into the matt(r; and 

(c) if not, tbe reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
RAM NIWAS MIRDHA): (a) Yes, 
Sir. 

(b) and (el. The specific POiDts stated in 
the letter are ~  looked into by the De-
partment of MiDes and Metals. 
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Non-vegetarIan Meals Supplied to 
Pas.engrrs Travelllall by 

Air India 

1877. SHRI RAM KISHAN GUPTA: 
Will the MiD;;r.r of TOURISM AND CIVIL 
AVIATION be pleased to stare: 

(a) the details and nature of non-
vegetarian meals supplied to non-vCRetarian 
passeDgers travelling by the Air India Hights ; 
and 

(b) whether it is a fact that beef Is also 
included in the non-vegetarian meals? 

THE MINISTER OF TOURISM AND 
CIVIL A VIA nON IDR. KARAN SINGH) : 
<a) Non-veaetariaD meals served on Air-
India's Hights offer tbe choiea of a variety or 
meat and fish preparations. 

(b) Beef dishes are also Included as a 
cboice In nOlI· vegetarian meall, but It I. al-
waYS possible for I passeD,er to seleet other 
meat preparatioD. No bee/' Is supplied or 
served OD fli,hts ex-India or within India. 
Vegetarian meals are served on aU fli&htl as 
I reaular fea turo. 

CompllatloD nr HIDdl Vocab.llrJ. 

187P. SHRI RAM KISHAN 0 UPTA : 




